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MR. DEPUTY CHAIRMAN: Further 

discussion on the Resolution wiH take 
place on the 8th August. Now, we shall 
continue with the Calling Attention. 

CALLING ATTENTION TO A MATTER 
OF URGENT PUBLIC IMPORTANCE- 
INADEQUATE SECURITY ARRANGE- 
MENTS AT STRATEGIC AND SENSI- 
TIVE PUBLIC PLACES TN DELHI— 

Contd. 
SARDAR I AG JIT SlNGH AURORA 

(Punjab): Mr. Deputy Chairman, Sir, 
before I talk about the Calling Attention 
morion, I would like to express my grief 
and sorrow about the incident that took 
place in Muktsar this morning where 
many innocent lives were lost by sense- 
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less killing by the terrorists. I strongly 
condemn this action and I feel that no 
true Sikh worth his name would perpet- 
rate a horrendous act of this nature. 

Sir, as far as the security and the poli- 
cing arrangement in the capital city is 
concerned, the point that I want to make 
is that it u not the lack of numbers that 
we suffer from. In the actual fact, in the 
matter of both recruitment and training 
of the people whose job it is either to 
police or to safeguard the important vital 
installations or VIPs, it is the training 
that I find is at fault. If you remember, 
Sir, when the sad loss of the Prime 
Minister Mrs. Indira Gandhi took place, 
our security guard, instead of jumping 
before her and trying to save her, was 
looking for cover. I would like to men- 
tion that in America, when Kennady was 
shot, immediately at that time the secu- 
rity guard of the Vice-President at that 
time put the Vice-President on the floor 
of the car and jumped on top of him to 
save him. So, this is an aspect, I think, 
we got to bear in mind whether we are 
selecting our people correctly and whe- 
ther we are training them correctly. And 
I find personally looking at these people 
that they have not been trained properly. 
Similarly, when you go on the road, you 
find that a large number of barricades 
haVe been made and the policemen stand- 
ing there. And they are not alert. I 
don't think they would be able to react 
to a situation sufficiently quickly to be 
able to take counteraction. And that is 
another aspect. And do we have people 
who are professionally enthusiastic? Or 
is it that the officers fail to enthuse them? 
So. unless we are able to train our peo- 
p'e, enthuse them and give them pride I 
in their profession, it is no use having 60 
Companies or 65 Companies or 200 Com- 
panies. There ls a definite need for the 
authorities to ensure that the policeman 
is trained adequately for his duties. And 
the second point I have is the lack of 
esprit de corps on the part of police. I i 
do realise that unlike the Army, the 
pol.ceman has to work  in smal! groups 

in twos or threes. He has long hours of 
duty and it can get boring. But if the 
involvement of the officers whose job i- 
is to look after him is there and they are 
ready to visit him at all odd hours and 
they are ready to share the difficulties of 
their men, only then they can enthuse 
them and that is another aspect. I do 
not want to cast aspersions on the police 
officers but my experience during my 
active command was that somehow or the 
other the culture in the police is that aa 
officer does not get involved sufficiently 
with the task, duties and welfare of the 
men. 

Now, the next point I have is intelli- 
gence. My own experience has been that 
in the last three years that I have got in— 
volved in public life that the police very 
rarely has accurate intelligence on whica 
they work. Whenever they get any in- 
formation about certain terrorists having 
come into Delhi, then they go out fish- 
ing, they try and collect as many people 
as possible and hope that they will be 
able to catch some bad fish, instead of 
getting co-operation from the public, in 
fact, they upset the public, because a lot 
of people are collected in the middle of 
the night, they are very rudely handled 
and, as a result, instead of getting the 
cooperation of the public, the public is 
so frightened of them that they do not 
want to get anywhere near them. This is 
the point made by my worthy Member, 
Mr. Jaswant Singh this morning and I 
would like to add to it that unless we can 
get the police treat an individual with a 
certain amount of consideration and res- 
pect, the individuals are not going to co- 
operate, the civilians will not co-operate. 
That is the next point I have. (Time Bell 
rings) 

Now, I think after the 1984 carnage 
that took place, we went to see the Lt. 
Governor soon after that and suggested 
that the composition of the Delhi Police 
should be changed in keeping with the 
population of the Delhi State and we 
were told that the Government was go- 
ing to  look     into it and  do something 
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about it. I am sorry to say that a lot ot 
Unit has elapsed and one has neard n.Jthiag 
about tt. It is most important if you are 
going to give confidence to the people 
that you should have the police compo- 
sition to represent the people who are 
living  in  the  Delhi  State. 

And, lastly 1 will have to mention one 
thing and that is about corruption among 
the police. Apart from being a retired 
individual, I had a certain amount of 
experience when I was Chairman of Syl- 
vania Laxman and one had to do certain 
things which were grossly unpleasant. I 
came to realise that to get anything done 
from the police today means having io 
shell out money and this is extremely 
bad and definitely ruins the morale of the 
police. And this happens because there 
are people who are ready to part with 
money and get their own job done. Un- 
less this nexus between criminals whether 
they are in high places or low places 
and the police being made an instrument 
of these criminals, unless this is stopped, 
you will not get an energatic, well-knit 
efficient police and you will continue to 
ha\e these incidents taking place. W: an 
always at a loss to believe that the police 
at the right time will be able to take 
action and prevent such inciden's from 
taking place. 

Thank  you,   Sir. 

SHRI VISHWA BANDHU GUPTA: 
Mr. Deputy Chairman, I would like to 
speak about some of tbe points that have 
been raised by my worthy colleagues on 
the other side. General Aurora has just 
mentioned one important point and fhaf 

is about numbers, and he said that it is 
not a question of numbers but 
quality. When you talk about secu- 
rity, it is quality of the person and his 
alertness which can save the person who 
is to be protected. And that is very 
important. I agree with him. However, 
when he talked about corruption in the 
police and their level of intelligence and 
so on, I feel that there has been adequate 
training that is given; it has been a long 
training and now a new system has been 

set up where there is cross-checking bet- 
ter weapons, better training that has come 
about recently. It is not a question of 
the Government not being alive to me 
security threat to people. After all, we 
are all alive to the question of security. 
Even today as was mentioned, there have 
been senseless killings. Threfore it is not 
that we are not alive to the ne«d to have 
proper security system. Now, corruption 
in the police is a reflection on our society 
also. If our society decides not to pay 
money to get their jobs done, police is 
going to be a clean police and is going 
to be careful. But here, the whole so- 
ciety has to be improved and we must 
start with ourselves. Unless we ourselves 
take it upon us, the system is not going 
io improve. 

Some of the points raised by the mover 
of the resolution, Shri Kalmadi, also need 
to be answered. I think while he spoke, 
he was confusing, perhaps, security with 
law and order. I think the calling atten- 
tion notice was meant for security with re- 
gard to Parliament, vital installations, and 
that is how it is listed. I think there was a 
confusion when he mixed up security with 
law and order. Mr. Kalmadi said that 
there is practically no security and any- 
body can kidnap even the Prime Minister 
and walk away. I thought it was stret- 
ching the matter far too much. There 
is no such thing as a total security. When 
one. talks of total security, one should re- 
member that even in America where you 
feel it is the most developed country with 
the most developed security system in the 
world, there was an attempt on the life 
of the President though, fortunately, he 
escaped. So, an attack could be made 
even on the President of the United States. 
So, there is no stsph thing as total security 
system. You cannot protect everybody. 
One of my worthy friends from the other 
side mentioned about stabbing cases in 
Delhi in broad daylight. I think thess 
cases do take place. We have a society 
where human beings sometimes dislike 
others and go to the extent of stabbing. 
That happens also in Calcutta, not ia 
Delhi alone, and perhaps more of such 
cases are there than in Delhi. And if we are 
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going to stretch the security to the poiiV. 
that of policeman has to be provided ior 
every single citizen of the country, 1 think 
that   is  an   impossibility   and   that  would 
be counter-productive.    Therefore,    when 
we look  at  the  question of security,     I 
think  the     Minister of  State for Internal 
Security has clearly    enunciated measures 
that  have     been  taken  by  Delhi  police. 
Many loopholes have been plugged    and 
a system has    been set up where we art; 
alive to the situation and react to it. Wea- 
pons have to be modernised.    Mr.    Kal- 
madi  mentioned  about  303  rifles.     Even 
today   this  is  one  of  our  best  weapons, 
General Aurora would know.    That does 
not mean that it does not need to    be 
supplemented by more sophisticated wea- 
pons.   This 303 rifles is a very good wea- 
pon to use in a situation of that kind. 

SARDAR JAGJIT SINGH AURORA: 
This will be effective only when the person 
is trained to shoot quickly. 

SHRI VISHWA BANDHU GUFrA: r 
see the point that training should be im- 
proved and they should always be alert. I 
think, everybody would agree with this. 
{Time-bell rings) Sir, I will take a minute 
or two more. 

The other point which was made by my 
friend was about Airports, for example. 
Airports are vulnerable. Look at the size 
of the airports. Look at the people com- 
ing in. There are a large number of peo- 
ple coming in and going from here. There- 
fore, there are security risks: When you 
are talking about security of vital installa 
tions, again. I would say, there is no per- 
fect security system as such in which there 
can be total security. Shri Jaswant Singh 
mentioned th«( point about clearing the 
roads. The road has to be cleared when 
a VIP is coming. On the one hand, you 
want security. This means, no undesirable 
person, no unknown person—I would not 
say, 'undesirable person', unless you find 
out—should be there obstructing the road. 
Tfiis is counterproductive to security. 
Therefore, I do not see any point in his 
stressing that people should not be asked 
to go off the road.    In fact, they them- 

selves can keep off the road at that time.; 
When the police wants people to go 01T 
the road when a VIP is passing throu- 
and when people are told by the security 
men they should move off the road. For 
example, when a fire engine is passing 
on a road, it is well-known 
that people who are driving on the road 
are not supposed to come in front of the 
fire engine; they have to get to a side, they 
have to get off the road. This is a stand- 
ard system. There is nothing wrong. 
While I agree with the point that police 
should be polite and courteous towards the 
citizens of the country, there is no harm 
if citizens are asked to go off the road, or 
they themselves go off the road whenever 
required. 

Mr. Deputy Chairman, Sir, I think, thr 
measures enunciated by the hon. Minister 
of Internal Security in the statement which 
he has made are quite adequate. Of 
course, there may be some areas where 
there can be improvements. I am sure, 
he will look at those points, like, foi" 
example, training, alertness etc. But cer- 
tainly, everycare has been taken to have 
adequate security and I do not see airy 
new point in the Calling Attention Motion 
which  has  been  raised. 

MR. DEPUTY CHAIRMAN: Shri 
Chidambaram. 

SHRI P. CHIDAMBARAM: Sir, may 
I make the statement which I promised to 
make in the morning? 

STATEMENT BY MINISTER 
Regarding the incident which took place 00 

25th July, 1986 in District Faridkot 
(Punjab) 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM, PUBLIC 
GRIEVANCES AND PENSIONS; AND 
MINISTER OF STATE IN THE MINI- 
STRY OF HOME AFFAIRS (SHRI P. 
CHIDAMBARAM): Mr. Deputy Chair- 
man,   Sir,. . . 

SHRI ATAL     BIHARI     VAJPAYEE: 
(Madhya Pradesh): Sir, will you allow 
clarifications? 


